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Ǒहंदȣ आसान है, इसका ूयोग बढ़ाइए 
 

चेतावनी :  -मेल ǐरज़व[ बɇक Ʈारा  डाक, एसएमएस या फोन कॉल के जǐरए Ǒकसी कȧ भी å यǒƠगत जानकारȣ जैसे बɇक के खाते का Þ यौरा, पासवड[ आǑद नहȣं मांगी जाती 
है। यह धन रखने या देने का ूः ताव भी नहȣं करता है। ऐसे ूः तावɉ का Ǒकसी भी तरȣके से जवाब मत दȣǔजए। 

Caution: RBI never sends mails, SMSs or makes calls asking for personal information like bank account details, 
passwords, etc. It never keeps or offers funds to anyone. Please do not respond in any manner to such offers. 

 
 

 
 
 

RBI/2013-14/515 
RPCD.CO.Plan.BC91/04.09.01/2013-14                              March 12, 2014 
 
The Chairman/ Managing Director/ 
Chief Executive Officer  
[All scheduled commercial banks 
(excluding Regional Rural Banks)] 
 

 
Dear Sir, 
 
Priority Sector Lending-Targets and Classification-Bank loans to MFIs for on-lending-

pricing criteria 
 

Please refer to paragraphs VIII (c) (i) and (ii) of our master circular No. 

RPCD.CO.Plan.BC.9/04.09.01/2013-14 dated July 1, 2013 on Priority Sector Lending-

Targets and Classification.  

2. On a review of the above provision, it has been decided that banks have to ensure MFIs 

comply with the cap on individual loans and margin cap as under in order to be eligible to 

classify these loans under priority sector as under:-.   

(i) Cap on individual loans: - The average Base Rate of five largest commercial banks by 
assets multiplied by 2.75 per annum or cost of funds plus margin cap, whichever is less. The 
average of the Base Rate shall be advised by Reserve Bank of India. 

(ii) Margin cap: Further, with effect from April 1, 2014, the margin cap shall not exceed 10 
percent for MFIs having loan portfolio exceeding Rs.100 crore and 12 percent for others, as 
against 12 percent for all hitherto. 

 3. All other guidelines in terms of Para VIII of circular No. RPCD.CO.Plan. BC.9/04.09.01/ 

2013-14 dated July 1, 2013 will remain unchanged.  

 

Yours faithfully, 
 

 
(T.V.Rao) 
Deputy General Manager 

https://rbi.org.in/en/web/rbi/-/notifications/master-circular-priority-sector-lending-targets-and-classification-8191
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